205 Written Answers
[ Translation)

Nagpur Station

1178. SHRITEJSINGHRAO BHONSLE:
Willthe Minister of RAILWAYS be pleasedto
state:

(a) whether the Government have
decided to develop Nagpur Station of
Maharashtra as a model station;

(b) it so, the progress made in the work
undertaken so far at the said station; and

(c) the time by which it is targeted to be
completed?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes, Sir.

(b) and (c). Except for the work of
extension of foot over bridge and provision of
washable apron on platform No. 6 and 7, ai
works relating to development of Nagpur as
a Mode! Station have been completed. The
balance works are targeted for completion
by March, 1993.

[English]
Over-Bridges in Bombay

1179. SHRIRAMNAIK: Willthe Minister
of RAILWAYS be pleased to state:

(a) the number of railway. crossings
between Andheri and Borivii Railway Stations
of Bombay Suburban Railway;

(b) the steps taken/proposedtobetaken
1o construct over-bridges in place of railway
crossings there;

(c)the present state of the existing over-
bridges, if any on thhis section; and
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(d) the schedule fixed for completion of
the overbridges there?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Nine.

(b) Work on replacement of Level
Crossings Nos. 28, 29, 29-A and 32 by road
over bridges/underbridges is in various
stages of progress. No proposal has been
received from the Municipal Corporation of
Greater Bombay for replacing the other 5
level crossings by road overbridge/under

bridge.

(c) No road ovarbridge exists between
Andheri and and Borivili.

(d) The road overbridges/underbridges
in progress are likely to be completd in 2 to
3 years.

[Translation]
Travelling on Roof Tops of Tains

1180. SHRIYASHWANBTRAO PATIL:
Wilithe Minister of RAILWAYS be pleasedto
state:

(a) whether the number of passengers
traveling onthe rooftops of trains is increasing;

{b) i so, the reasons therefor;

(c) the number of passengers died in
such traveling during the last two years; and

(d) the steps Government propose to
take to check such traveling?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) No, Sir.

(o) Does not arise.
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(c) Two persons

(d) Measuresto Preventand discourage
travelling on roofs of the trains include
exhibition of notices and posters at station
premises, annoucements through public
address system atimportant Railway stations
highlighting hte dangers of roof traveling
checks by TTFs and prosecution by RPF/
GRP of offenders detected dunng nads/
checks. Capacity 1s also augmented to the
extent possible by providing additional
coaches or running additional triats when
there is extra demand for accommodation
on trains during festivals etc.

Allocation to Uttar Pradesh Under
Centrally Sponsored Schemes

1181 SHRI RAMPAL SINGH: Will the
Ministerof HEALTHAND FAMILY WELFARE
be pleased to state
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(a) the allocations made to the Uttar
Pradesh underthe Centrally sponsoredfamily
welfare schemes during 1990-91 and 1991-
92;

(b} the amount released to the State
Government so far; and

(c) the time by which the Government
propose to release the balarce amount in
this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHRATHA): (a) and (b). The allocations
made and the amount released to Uttar
Pradesh under the Centrally sponsored
Family Welfare schemes during 1990-91
and 1991-92 are given below:

Year Allocation Funds released
(Rs. in lakhs)

1990-91 7219. 54 7327.83°

1991-92 8187.70 10413.14

*In addition, an amount of Rs. 6000 lakhs was released during 1990-91 towards the past

arrears.

(c) The payments of arrears, if any for
1990-91 and 1991-92 would anise after the
receipt of audited figures from the Accounts
General.

[English)
Navyug Schools
1182. SHRIMATI SURYA KANTA
PATIL. Will the Minister of HUMAN

RESOURCE DEVELOPMENT be pleased
to state:

(a)the number and names of the Navyug
Schools, run by New Delhi Municipal
Committee in Delht;

(b) whether equal facilities are provided
in all these schools;

(c) it not, the reasons therefor, and

(d) the steps contemplated by the
Government in this regard?

THE DEPUTY MINISTER IN THE





